
, 

R 	2--- 

OF . 

CENTRALADMINISTRATiVE TRIBUNAL 
ERNAKULAM BENCH 

O.A.Nos.1644/93, 1686/93, 2052/93, 2139/93, 2158/93 

2216/93, 2289/93 0  ,2326/ 	, 34/94, 

121/94, 122/94, 12?/94, 141/94, 194/94, 283/94 

292/94, 335/94, 377/94, 398/94'('403/94, 451/94 

499/94, 509/94, 521/94, 635794, 828/94. 

MONDAY TI-I IS THE I ST DAY OF AUGUST, 1994. 

CORZ4 

HON'BLE MR.JUSTICE CHETTUR SANKARAN NAIR, VICE CHAIRMAN 

HON'BLE MR.P.V.VKATAKRISHNAN, M4INISTR1iTIVE M1BER 

0 A 1644/93 

A.K.Jaieela, Mailman, Head Record Office, 
RMS 1 EK 1  Division, Cochi-16. 	 ... Applicant 

(By Advocate Mr. T.A.Ra jan) 

Vs. 

Unicn of India represented by 
Secretary, Ministry of Cormunications 
New Delhi. 

The Senior  Superintendent, 
RMS IEKI Division, Ernakularn. 

The Director of AccOUnts (P) 
Kerala Circle, Trivandrurn, 

4, The Post Master 
Cochin Head Post Office. 	 ... Respondents 

(By Advocate Mr. Mathew G. Vadaickel, ACGSC) 

0, A, 1686/93 

Aleyarnrna Poulose, 
Group 'D' Telephone Trunk Exdiange, 
Ernakulam - Kurnbalathuparnbil, 
K0chi.1, 	 ... Applicant 

(By Advocate Mr. M.R.Rajendran Nair) 

Vs. 

Union of India represented by 
Secretary to Government 
Ministry ofCorrviiunicaticxis, 
Depar.meflt of Telecom, New Delhi. 

The Chief General Manager, 
Telecom, Kerala Circle, 
Trjvandruxn. 

The General Manager, TelecOm,Ernakulam..... Responde nts 

(By Advocate Mr. K.Karthikeya Paniôker) 

a.20 52/2. 
P.K. Mary Ktty (TS/849/KTM) 

2 1  Group D in South Post Office, 
Kottayam. 	 . . . .2 
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Mrs. Prasanna Kumari (TS/1094(R) 
Group 'D' in Calicut Civil Station 
Head p0  Office. 

A.K.Kunhjlakshmj Antna (SB A/c No. PD-21) 
Safaiwala in Station HO, Kannur. 

.4. A.Padmavathy Anina (SBA/C No.C. 117) 
Tax Assistant in Central Excise HO 
Cochjn, 

5. MS.Njrynala (SB A/ c No.PL/774) 
Clerk-Typist in the Office of the 
Accountant General's.TrJ.chur. 	 ... Applicants 

(By Advocate Mr. M. Rjagopalan) 

Vs. 

Union of India represented by 
the Secretary, Ministry of Defence, New Delhi, 

Controller of Defence Accounts, 
(Pension) Allahabad, 
ACcOtflt General of Kerala, 
Trivand rum. 

Defence Pension Disbrusing Officer 
Kottayarn. 	 -. 

Sub Treasury Officer, Ballussery 
Kozhjkode, 

Branch Manager, State Bank of India 
East Hill Branch, Calicut.5. 

Branch Manager, State Bank of. 
Travancore, Parappanagadi, Malappurarn. 

Branch Manager, State Bank of 
Indian, Shornur, Palakkad. 

(By Advocate Mr. S.Krishnamoorthy for R. lto4) 

Respondents 

O.A .2139/93 

Aleyarnma Oornmen, 
Binview', 35/1311, St,Nartin Church Road, 

Palarivattorn, Kochi.25. 	 ... Applicant 

(By Advocate Mr. M.R.Rajendran Nair) 

Vs. 

1 • The An ml St rat or, UT of Laksha dweep, 
Kavarathi. 

State Bank of Travancore, represented 
by Manager, Palarivattorn. 

UnIon of India, represented by 
Seretary to Government, Ministry 
of Home Affairs, New Delhi. 	 .... Respondents 

(By Advocate Mr.MVS Nambocriiri for R.1&3 
N.one for R.2 

O.A,2158/93 

1. O,R,Thanka (TS/10208/Mvp) 
,STR4T/N Tharavattathil House, South 

Maravdu, Ernakulam. 

21 M.I.ElIaimia, Mukkadakka]. House 
g .fPO Irimbanam, Ernakulam. 

3.4/K.Parvathy, Thevararnmukkath House 
House No,)OCII/1051, Thevara, Cohin.13. 	... . . . 3 
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K.V,Sarada, Perumpalljthara, 
P0 Perumanoor, Cochjn.15, 

Aznrninj George (TS/28862/rVA) 
Qr. No. B/147 
VSSC Housing Colony. Trjvandr. 

M.K.Santhamrna (TS/45463/Tvrn) 
RPP Stores, VSSC Thumbs 
Qr.No. B/16, Trivandrum. 

(By Advocate Mr. M.Rajagopalan) 

Vs. 

•10 Applicants 

Union of India represented by 
the Secretary, Ministry of 
Defence, New Delhi. 

Controller of Defence Accounts 
(Pension), Allahabad. 

3, Defence PenSion Disbursing Officer, 
Ernaku1 

Defence Pension Disbrusing 
Officer, Kottayam. 

Defence Pension Disbursing Officer 
Trivandrum, 	 .... Respondets 

(By Advocate Mr.C,Kochunnj Najr, Sr.CGSC) 

O.A, 2216/93 

Sarada S.Nair, 29/810 C 
Geethanja].i, N ear State Bank Colony, 
Mavoor Read, Kuthiravatt, Calicut, 	,•• Applicant 

(By Advocate Mr. MR Rajendran Nair) 
Vs. 

Union of India represented by 
Secretary to Government, 
Ministry of Finance, New Delhi. 

The Pay Accounts Officer, 
Central Pay Accounts Office, 
New Delhi. 

State Bank of India, rep.by  its 
Manager, Caljcut. 

(By Advocate Mr.C.Kochunnj Nair, SCGSC) 
for R.1&2 

P. A. 229/93 

1. Moly Varghese (SB A/c No.1634) 
UDC in NAY Cochin Naval Base. 1 . 

2, Annie Mathews, Clerk-Typist 
in Office of Accountant General 
Trivandrum. 

3. Elsy Antony (TS/265) 
Postal Clerk In Head 
Post Office, Muvattupuzha. 

.P.Va1sala (Ps/429) 
94DC in Pay Accounts DSC Kannur. 

... Respodets 

. . . .. .. .4 
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V,C.Subhadra (SB A/c No.894) 
LDC in Pay Accounts, DSC, Kannur. 

M.Susheeala, Worker in P.DOff ice 
Chembukkavu, Trichur. 	 .... Anplicant S 

(By Advocate Mr. M.Rajagopalafl) 

Vs. 

Union of India represented by the 
Secretary, Ministry of Defence, New Delhi. 

Controller of Defece Accounts, (Pension), 
Al lahabad. 

3, Branch  Manager, State Bank of Travancore, 
Thoppumpady, Cochin. 

Branch Manager, Syndicate Bank, 
Trivandrurn. 

Sub Treasury Officer, Mattancherry 
Ernakul am. 

Sub Treasury Off ice, Kozhikode. 

Branch Manager, Syndicate Bank, 
Contonrnent, Trichur. 

Post Master, Trichur. 

Deputy Director of AccOints 
(Postal),, Trivandrurn. 	 •••, Respondents 

0 .A,No, 2326/93 

M.P.Indira, SB A/c No.7606/19 
LDC in Naval Armament Dept. Alwaye. 

Srnt. C.H.Pathumrna (PS-130) 
Labourer in NAB Alwaye. 

V.N.Santhamrna (SB A/c No.7058) 
Ward Sahaika in INS Sanjivini, 
Cochjn Naval Base. 

Smt. Mary Varghese (SB A/C No.5143) 
Ward Sahaika in INNS Sanjivini, 
Cochin. 	 ,... Applicants 

(By Advocate Mr. M.Rajagopalan) 

Vs. 

Union of India represented by the 
Secretary, Ministry of Defence 
New Delhi. 

Controller of Defence ACOUflt5 
(Pension), Allehabad. 

Branch Manager, Canara Bank, Alwaye. 

41, Treasury Officer, Malappurarn. 

S 	 5. Branch Manager, SBI, Cochin Shipyard. 

. Branch Manager, Union Bank of India 
j.. 	Thevara, Cochin. 

(By Advocate Mr. K.Karthikeya Panicker for R.1&2) 
•:' 	: 

....... .......5 

. 
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0 A. 34/94 

- Smt, Ljzarmia Thomas, Lower Division Clerk, 
Light House and Light Ships, 
Deep Bhavan, Kochl.20. 	 .... Applicant 

(By Advocate Mr. E.D.Racheal/Rajkumar) 

Vs. 

Union of India, repby the 
Secretary, Ministry of Surface 
Transport, Ramakrishnapurarn, 
New Delhj-110065. 

2, Director, Deptt. of Light Hcises 
Light Ships, Deep Bhavan, 
Gandhi Nagar, Kadavanthara.Cochjn. 20 

Pay & Accounts Officer, East Block No.17 
Deptt. of Light Houses & Light Ships, 
R.K.PUran, New Delhi. 

4, Accountant General, Kerala, Trivandrurn, 	... Respondents 

(By Advocate Mr. CN Radhakrjshrian for R.lto3) 

O.A, 121/94 

N.Injra Devi 
Head Clerk, Incometax Office, 
Salary Circle, Div.II, CR Buildings, 
Ernakularn. 

M.K.Ornana Anal, L.D.C. 
Office of the Deputy Cómissioner 
of Income-Tax, Assessment, 
Srecia1 Range, CR Building, Ernakulam..... Applica nts 

(By Advocate Mr. K.M.V. Pandalai) 

Vs. 

Union of India, rep.by  the 
Secretary Ministry of Finance, 
New Delhi. 

The Couiissioner of Income-Tax 
Cochin, CR Building, Ernakularn, 

3 The Accountant General (A&E) 
Trivaridrurn 

The Zonal Accounts Officer, 
Central Board of Direct Taxes 
Ernakul. 

The Manager, Canara Bank, 
Nettippadam Road, Ernakulani. 

The Sub Treasury Officer, 
Ernaku1. 	 •••• Respodets 

(By Advocate Mr.Mthew G.Vadakkel, ACGSC for Rlto4 
None present for R5 & 6. 

c 
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O.A. 122/94 - 	 - 

Smt. Flavia Dciidnic (PS/1286/EKM) 
Labourer in NSRY, Cochin Naval Base. 

Smt. /½mrnalu Rugrnini (TS/40105/TVM) 
Messenger in Branch Recruitment 
Office, Trivandrurn. 

Srnt. K.Sreékurnari (PS/2440/Ney) 
Messenger in Station Workshop 
EME, Trivandruin. 	 ... Applicants 

• (By Advocate  Mr. M.Rajagoalafl) 

1. Union of India represented by 
the Secretary, Ministry of 
Defence, New Delhi. 

2. Cotro1ler of Defence Accounts, 
Pension, Allahabad. 

3. Defence Pension  Disbursing Officer, 
Ernakularn. 

4 Defence Pension Disbursing Officer, 
Trivandrurn. 	 •... Respondents 

(By Advocate Mr. C.N.Radhakrishnan, ACGSC) 

OANo. 128/94 

1. C.M.ViJayalakshmi TS No.5590 
Branch Post Mjstress, 
Pathaikkara, Manjeri Division. 

2, M.P.Ratnavathy, TS No.3512, 
Group 'D', Postal  Department, 
Downhill, Manjeri Division. 	.... Applicants 

(By Advocate Mr.  P • Santhoshkumar) 

Vs. 

1. Union of India represented by 
the Secretary, Ministry of Finance, 
New Delhi. 

The Controller of Defence Accounts 
(Pension), A1lahabd. 

The District Treasury Officer, 
Malappurarn. 

4. The Branch Manager 
State Bank of Travancore, 
Downhill P0, Manjeri. 

(By Advocate Mr. CN Radhakrishnan, for R.1&2) 

0. A. No. 14 1/9 4 

1. St, T.K.Parjmalam (PS/304/EKM) 
Sanjivani, 	 . . . . 

.7 
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lo 

2. Smt. Eachaan Appu Ornana (TS/2165/TCR) 
Mazcloor in M,E'.S.Cochjn Naval Base. 

3, A.Karthiayani(CR-265/75-76) 
Peon, Office ofthe Asstt.Conrnissioner 
of Income-Tax, Trjchur. 

4. Smt. Mary Devassy (SB A/c No.2424) 
Group 'D' in Office of the 
Coitvissioner of Income Tax Trichur. 

5 	Smt. Vilasjnj (SB A/c No.2840) 
Khalasi in Railway Station ,Cochin 
Harbour Terminus, Cochin, 

(By Advocate Mr.M.Rajagopalan and Mr.Rajit) 

Vs. 

Union of India represented by 
the Secretary, Ministry of 
Defence, New Delhi. 

Controller of Defence Accounts 
(Pension) Allahebad. 

Applicants 

Defence Pension  Disbursing Officer, 
Ernakulain, 

Defence Psion Disbursing Off icer,Trichur. 

District Treasury Officer, Ayyanthole, Trichur. 

Branch Manager, Central Bank, Kodakara,Trichur. 

7, Post Master, Sub-Post Office, 
Navarmbalam - Ernakulam. 

8. Accountant General, Kerala, Triandrum. 

9, Divisional Personnel Officer 
Southern Railway, Trivandrurn Divn.Trivandrum, . . . .Respondets' 

(By Advocate Mr. Kodoth Sreedharan for R lto4 
None for R.6 
Mr. PA Mohaiwed for R.9 

O.A.194/94 

1, K.K.Retnama (TS/11358/EKM) 
LD Clerk in INS Venduruthy,Cochin. 

P.K.Madhavi (PS/27/ALY) 
Labourer in N.A.D. Alwaye, 

Lakshmy Radha (P5/2288/ALP) 
Safaiwala in INS Venduruthy, 
Naval Base, Cochin. 

Padrnakshy (PS 1654/EKM) 
Safaiwala in INS Venduruthy Naval 
Base, Cochin. 

M.Chandranathy (TS/3859/EKM) 
U.D,Clerk in INS Venduruthy, 
Naval Base, Cochjn. 

K.K.Savithry (Ps/3541) 
Auditor in Accountant General's 
Office, 'richur. 

61- 
(By Advocate  Mr. M. Rajagopalan) .  

.... Applicants 

..... .8 
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Vs. 

Union of,lndia, represented 
by the Secretary, Ministry of 
Defence, New Delhi. 

Controller of Defence ACCOUfltS 
(Pension) Allahabad. 

Defence Pension Disbursing 
Officer, Ernakularn, 

Defence Pension Disbursing 
Of ficer, Trichur. 

I 	- 

.. 

Respondents 

I 

(By Advocate Mr. CN Radhakrishnan) 

0, A. No. 28 3/94 

1. K.A,Kunjukutty 
Group ID., Omalloor P0, Charuvu Kalayil, 
MUttathukonam, P0, Elavanthjtta, 	•,.• Applicant 

(By Advocate Mr.M.R.R8jendran Nair) 

vs. 

Union of India, represented by. 
Secretary to Government, 
Ministry of Corrrnunications, 
New Delhi. 

Senior Superintendent of post 
Off ices, Pathanamthitta. 	 ...... Respondents 

(By Advocate Mr. Kodoth Sreedharan) 

0. A. 292/94 

V 	1. K.0. Aley (TS/15315/EKM) 
U D.C. in INS Garuda 
Naval Base, Cochin. 

2. V,Prakuxnarj (Postal SB A/c No.967014) 
L.D,C. in Office of the Dy.Djrector 
of Accounts (Postal), Sasthamangalam, 
Trlv andrum. 

3. T.Rajeswarj (SB A/c No,Cp6) 
Sr.Accountant in Office of the 
Dy.Djrector of Accounts (Postal) 
Sasthnangalam, Trivandrum. 

(By Advocate Mr.M.Rajagopalan) 

Vs. 

Union of India represented by the Secretary, 
Ministry of Defence, New Delhi. 

Controller of Defence Accouta (Pension) 
Allahabad. 

Deputy Director of Accou nts (Postal) • 	Kerala Circle, Trivandrum. 

DefencePension Disbursing Officer, 
Ernakulam, 

The Post Master, Thycaud, Trlvandruin. 

Branch Manager, State Bank of Travancore 
Sasthamangalam Bran ch. 

, 	Diretbr of. Accounts, i Cabinet Secretariat, V.. 

.' New Delhi. 	 ...Respondents 

Oy Advocate Mr.K.Lakshrnj Narayanan,AcGSC 
for R,1to5. 

UA 
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O.A.335/94 5/ 

K. Indira, Telecom Office Assistant, 
Office of Telecom Dist.Manaaer, Kollam. 

B.Vilasini Amrna, Peon, Office of the 
Sub Divisional Of Ijcer, Telegraphs, 
Karunqappal ly. 

D.Prabhavathy Amma, Peon, Office 
0! the Sub Divisional Offjce, Phones 
Kollam. 

Liyoni.B. Peon,Office of the 
Telecom District Manager, Kollarn. 

Le:fla Reginold, Regular Mazdoor 
Office of Telecom District Manager 
Kollam. 

P. Laila, Peon, Office of Telecom 
District Manager, Kollarn. 

C.P.Sobha, Telecom Office Assistant, 
Office of Telecom District Manager, 
Kollam. 

J.Padrnavathy Artrna, Telecom Office 
Asistant, Telecom DistLrict Manager's 
Office, Kollam. 

A.Rehurna Bevi,  keqular Mazdoor 
Office of the Telecom Disi:rict Manager 
Kollarn. 

(By Advocates N/s V.K.Issac & V.K.Viswambaran) 

Vs. 

Applic ants 

Union of India represented by Secretary 
Department of Telecom, Govt. of India, New Delhi. 

Chief General Manager, Telecom 
Kerala Circle, Thiruvananthapurarn. 

Assistant Chief Accounts Officer(TA) 
0/0 Chief General Manager (T elecom) 
Thiruvananthapurarn. 

Accounts Officer (Cash) Office 
of Telecom District Manager. 

Deputy Director, Postal Accounts, 
Kerla Circle, Thiruvananthapurm. 	.... Respodets 

(By Advocate Mr. Mathew G.Vadakkel,AGSC) 

O.A. 377 
P.Saraswathy Arriria, Jr.Technical Assistant 
CPCRI Regional Station,  Kayamkularn. 

K.Bharati,Supportiflq Staff Grade I, 
CPCRI, Regional Station, Kayarnkulam. 

K.Srideviamma, Suonorting Staff (;rade I 
CPCRI, Reqiorial tation, Kayamkulam 

'N.Kamalaksh, Supoorting Staff Gr.I 
PCRI R ?giO'tal Station, Kayarnkulam. 

.....lO 
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-- 	5. R.Madhavi, Supporting Staff Gr.IV 
CPCRI, Regional Station, Kayamkulam. 

V.Baby, Supporting Staff, 
CPCRI, Kasargoa. 

Smt. Mohjni Pal, Supporting Staff 
CPCRI, Kasargod. 

Smt, Sarasu, Supporting Staff 
CPCRI, Kasargod. 

Smt. K.Bhanu, SupDorting Staff 	
A 	i. 	ts CPCRI, Kasargod. 	 can 

(By Advocate Mr. P.V,Mohanan) 

Vs. 

Union of India rep.by  Secretary 
Ministry of Personnel, Public 
Grievances and Pension, N.Delhj. 

The Controller of Defence Acounts 
(Pension). Allahabad, 

The Manager,State Bank of Travancore, 
Kayarnkulam Branch. 

The Manager, State Bank of India 
Kud].0 Branch, Kasargod. 	 •1S•• Respondents. 

(By Advocate Mr.C.N.Radhakrishnan for R.1&2 
No representation for R.3, 

0. A. No. 398/94 

K.Sukumaran Nair, Senior Clerk, 
Mail Motor Service Unit, 
Thiruvananthapuram. 	 ... Applicant 

(By Advocate Mr. Sasidharan Chempazhanthiyij.) 

Vs. 

1, Vikrarn Sarabhai Space Centre rep.by  
its cotrol1er,  ISRO, Post Office, 
Thiruvananthapuram_2 2. 

Union of Itdia, represented 
by its Secretary, Department 
of Space,. New Delhi. 	 ...Respondents 

(By Advocate Mr. CN Radhakrishnan) 

0, A. 403/94 

1. N. Omana, Group D'(Peon) 
Income Tax Of rice, Mattancherry. 	.. Applicant 

(By Advocate Mr. KMV Pandalai) 

Vs. 

Union of India rep.by  the 
Secretary, Ministry of Finance, N.Delhi. 
The Commissioner of Income-Tax 
Cochin, C,R,Buildjngs, IS Press Road 
Ernakulam. 

LZ3. The Zonal Accounts Officer, 
" 	Central Board of Direct Taxes, 

Ernakulam. 

(dd
.The Sub-Treasury Officer, 

Ernakulam. 	 ... Respondents 
cBy Advocate Mr.V.Ajlth Narayanan for R,lto3) 

[1 

-I 
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O.A,451/94 

-T.M.Vijayamma, 
Thekedath House, Kadika, 
Kaithapararnbu P0, 
Enathu. (Postal Asst.Adoor). 	•.. Applica nt 

(By Advocate Mr,M.R.Rajendran Nair) 

Vs. 

Union of India, represented by 
Secretary to Government, 
Deptt. of Public Grievances & Pension, 
New Delhi. 

The Controller of Defe nce Accounts 
Allahabad. 

The State Bank of Travancore, 
rep.by  its Manager, Paracode Bra nch. 	... Respodets 

(By Advocate Mr.V.Ajith Narayan, for R.1&2) 

O.A,499/94 	 - 

G.P.Maya Devi, Of fce Clerk 'B' 
V.S.SC. ISRO(PO), Trivandrum. 

Leela Francis, PGA/GAD, 
• 	VSSC, ISRO P0, TriVandrum. 

T.Saraswathy, MEF/MMS, 
VSSC, ISRO P0, Trivandrurn. 

Indira SNair, Attendant A 
VSSC, 70 Acre, Trivandrum.22, 

S.Malathy Aznma, A.P.M.D. 
VSSC, ISRO P0, Trivandrum, 

Martha A.M. Attendant 'A' 
Accounts, VSSC, Trjvandrurn. 

Smt. B.Radhamma, Attendant 	A' 
Accounts Division, CR.A Section, VSSC 
Tn vandruin. 

A.Vasanthi (S.C,No.28103) 
Attendant 'B', Vigilance Section 
VSSC, Tnivandruin. 

A. Lakshrni Das, OCB, Sc No.23279, 
• PLE, Accounts, Vikram Sarabhai Space 

Centre, Trivandrurn. 	- 

Mariainma Thankachan, SC No.23596 
Offjce Clerk 'B', Mail Motor Service 
Stores, RFF, VSSC Tnivandrum.22. 

S.Santha Devi, Officer Clerk 'B' 
S.C.No.26727, Purchase Section 
Unit I, VSSC, Trivandrum, 

P.Leelamrna, Attendant  'B' 
Computer Division, VSSC Tnivandrurn, 

K.Santhamma, OCA, PSD/Purchase, 
VSSC, Trivandrum. 

:. 12 

.. 
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14, A.Omana Amma, S • CNo.24222, Safaiwala A 
G.A.D/P.G.A VSSC, Trivandrum.F 

Smt. K.Indira, Staff COde No.22133, 
VSSC, Trivandrurn. 	 F 

V.Prabhakurnari, Attendant, 
PSD/STS, VSSC, Trivandrurn. 

Smt. M,Lalitha, VSSC, 
Trivandrurn. 

Susan George, DLS/PGS 	I 
Veil. Hills, ISRO, Trivandrum.22. 

B.Radhamony, Sc No.25415, 
OCB, SPC/PPC Stores,  VSSC 
Trjvandrum. 	 F 

D.Prasanna Kurnari, Sc No.24585, 
Office Clerk 'A' ,MMSAdnmn.RFF, 
VSSC, Trivandrurn, 	 I 	 ••• Applicants 

(By Advocate Mr, G. Sasidharan Chènpazhanthiyil) 

Vs, 	 F 
Vikrain Sarabbal Space Centre, rep.by  
Its Controller, ISRO Post Office, 
Trivandrum. 

Bhabha Atomic Research Centre, 
Bombay. 

'Deputy Secretary, Deptt. of Personnel 
and Training, Govt. of India. N.Delhi. 

Union of India represented by its 
Secretary, Deptt. of Space, 
New Delhi. 	 •••• Respondents 

(By Advocate Mr. C.N,Radhakrishran) 

0. A, 509/94 

1.. Rema Mukundan, Office Clerk 1 A' 
VSSC, 70 ACRC, Trivandrum. 

GirIja Rajagopla, Office Clerk 'B' 
VSSC, 70 Acre Area, Trivandrum. 

Mary Walduvin, Attendant IBó 
VSSC, Trivandruni.22. 	 I 

P.K.Vasantha Devi, Attendant 'A' 
VSSC, Trivandrum.22. 	F 

5, K.S.Sarada Devi Ainrna, Attendant 'A' 
V.S.S,C, Trjvandrum,22. 

P. Karpagarn, Aero Flight Dynamics 
Group, Vikram Sarabhai Cpace centre, 
Trivandrum. 

C.Indjra, Safaiwala 'A' 

V. S • S.C. Trivandrum. 22. 
TfL j> 

k 
t+ - 	1 

411LA 
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Smt. Narayanj iç Tens, VSSC, 
ISRO, P0, Tnjvandr, 

Smt. Selvam T. Augumented Satallite 
Launch Vehicle, Tens, VSSC 
ISRO P0, Trjvandruj. 

10, N.Indira, Attendant 'A' Sc No.22143, 
VSSC, ISRO P0, Trjvandrum. 

G.0.Sneh.3latha, Safaiwaja 'A' 
V.S • S • C •  Trivandrum.22. 

M.Pattariiia1, SafajWala 'A' 
VSSC, Tjvandrtjj,22 •  

R.S.Sulekha, Attendant 'A' 
Medical Services, VSSC 
Tnjvandrum.22. 

B.Knishnamrna, PGA/Central Despatch 
Section, VSSC, Tnjvandrti,22. 

Omana S,Nair, Office Clerk 'B' 
ISRO, Trivandrum22, 

Melan Mathew, Office Clerk 'A 
VSSC, Trivandruni. 

17, Arrinini Gopalan, General Admve.Secn, 
VSSC, Tnjvandrum.22. 

Gracy Ivin, Attendant  'B' 
VSSC, Trivandrum.22, 

M.Sasikala,Mina, Office Clerk 'B' 
VSSC, Trivandrum.22, 

20, T.Anandaval].y Anna, Office Clerk'B' 
S,C.No.20265, ISRO P0, VSSC 
Tnivandruin. 	 S 	 •• Applicants 

(By Advocate Mr.G.Sasjdharan Cherpachanthiyij) 

Vs. 

Vikram Sarabbal Space Centre rep. 
by its Controller, ISRO Post Office, 
Tnjvándru.22, 

Head, Personnel & Administration, 
Thdiai pace1Reserch Organisatn, 
Beadquarters, Bangal ore. 

Head, Personnel & Acn1nistration, 
V S.S.0 SHAR Sriharjkotta, ISRO P0 
NellOre Dist. Andhra Pradesh. 

Union of India represented by its 
Secretary, Department of Space, 
NewDëlhj. 	 ..,, Respondents 

(By Advocate Mn, C.N. Radhakrishnan) 

0. A. 521/94 

Rnnamma Eapen, 
• Qice Clerk 'B', V.S.S.C, 

P0, Trivandrurn.22. 	 ... Applicant 

(By Advocate Mr. G.Sasidharan Chpazhanthil) 

14 
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Vs. 

Union of India, represented by its 
Secretary, Ministry of Defence, 
New Delhi. 

Controller of Defence AcOUt 
(Pension) Allahabad 

Pension Pay Master, Thiruvananr.hapurarn. 

Vikram Sarabhai Space Centre, I-S,R,O 
P.O. Trivandrum.22. represented by its 
Controller. 	 ... Respodets 

(By Advocate Mr. George Joseph, Rlto3) 

O.A635/94 

Prasanna Kumari (SB A/c No, 7352) 
L.D.C. Naval Stores Depot, Cochjn 
Naval. Base,Cochjn. 	 ... Applicant 

(By Advocate  Mr. M.Rajagopalan) 

Vs. 

1, Union of India, represented by 
the Secretary, Ministry of 
Defence, New Delhi. 

2. Controller of Defence Accounts, 
(Pension), Allaha1d. 

3, Branch Manager, State Bank of 
Travancore, Shipyard Branch, 
Cochjn.15. 	 •1• Respondents 

(By Advocate Mr.V.Ajith Narayanan for R.1&2) 

O,A.828/94 	 1 

S.Prasannakumari, Group D(Peon) 
Income Tax Office, 
Baker Junction,Kottayarn. 	 ... Applicant 

(By Advocate Mr. KMV Pandalai) 	
I 

Vs. 

1, Union of India rep.by  the Secretary, 
Ministry of Finance, N.Delhi. 

The Conrnissloner of Income Tax 
Aayakar Bhavan, Kawdiar, Trjvandrurn, 

The Zona]. Accounts Officer, 
Central Board of Direct Taxes, 
Ernakulam. 

4, The Manager, Canara Bank, Kottãyasn. 	.... Respond,ets 

(By Advocate Mr. V.Ajith Nar ayenan for R1to3) 
No representati0n for R.4. 

.. ... ..15 
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CHETTUR SANKARAN NAIR(J), VICE CHAIRMAN: 

- 	
The contentions raised in these 26 applications are similar, 

and so are the reliefs Bought. Similar reliefs have been granted, 

in similar 	applications like, 0.A.719/92, 836/93, 1862/93, 	106/93 

and 336/93 etc. It is said that Special Leave Petitions against 

some of the orders granting relief have been dismissed, and that 

Special Leave has been granted in some cases where relief was 

granted(0.A. 106/93 and 336/93). 

Decisions of the Supreme Court lay down that grant of 

Special Leave or refusal of Special Leave will not be affirmation 

or negation, of the principle of law in a judgment against which 

leave was granted or refused. 	If authority is needed for this 

proposition, it is found in Late Nawab Sir Mir Osman Alikhan vs. 

Commissioner of Wealth-tax, Hyderabad (AIR 1987 SC 522): Daryao and 

others vs. State of U.P. and others (AIR 	1961 SC 	1457). In the 

Supreme Court Employees Welfare Association 	vs. 	Union of India 

and others (AIR 1990 SC 334), the Apex Court reaffirmed the 

position, and pointed out that Article 141 of the Constitution would 

be attracted, only when a eclaration of law --is made by the 

Supreme Court. 

The Supreme Court has not made any declaration of law 

contrary to the law laid down by the different Benches of this 

Tribunal. We therefore follow 	the precedents 	and allow 	the 

applications and, direct respondents or such competent authority, 

to grant relief on family pension including arrears , to applicants 

within three months from today. In the event of the Supreme Court 

declaring the law to the contra, 	applicants will repay the amounts 

received by them. Parties will suffer their costs. 

Dated the 1st August, 1994. 

P.V.VENKATAKRISHNAN 	CHETTUR SANKARAN NAIR(J) 

ADMINISTRATIVE MEMBER 	 VICE CHAIRMAN 
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